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S tatements show ing  action taken
BV GOVERWMRNT OH VARIOUS ASSUR­

ANCES, ETC.

SHRI B. SHANKARANAND: I beg 
to lay on the Table the following 

.statements showing the action taken 
by the Government on various assur­
ances, promises and undertakings 
given by the Ministers during the 
various sessions of Fifth Lok Sabha:—

(i) Statement No. XXIV 
Tenth Session, 1974.

(ii) Statement No. XVll 
Eleventh Session, 1974.

(iii) Statement No. XVI 
Twelfth Session, 1974.

<iv) Statement No. XX 
Thirteenth Session, 1975.

(v) Statement No. IV 
Fifteenth Session, 1976.

(vi) Statement No. II 
Sixteenth Session, 1976.

(vii) Statement No m  
Sixteenth Session, 1976.

[Placed «» Library. See No. LT- 
11026/76.]

NaztncATiOKs untsb Motor V ehicles 
A c t

TO* DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI DALBIR 
SINGH): I beg to lay on the Table
*  cogf each of the following Notifica­
tions under subsection (3) of section 
I tt  *m  Motor Vehicles Aet, £899 
read wfffc clause (c)(hr) of the Pro­

clamation dftt*d «lw list January,
1976 issued by the President la rela­
tion to the Sftafci o f .Tamil Nadu:—

(i) QJO. Ifi. No. 2179 published 
in Tama Nadu Government 
Ga*ette dated the 17th Dec­
ember, 1975 making certain 
amendments to the Tamil 
Nmdu Motor Vehicles Rules* 
1940. [Platted in Library. 
See No. LT-11028/76.]

(ii) G£>. Ms. No. 87 published 
in Tamil Nadu Government 
Gazette dated the 11th Febru­
ary, 1976 making certain 
amendments to the Tamil 
Nadu Motor Vehicles Rules, 
1940. [Placed in Library. 
See No. LT-11027/76.]

N o tification  under S ales Prom otion. 
Em ployees (C onditions or Srrvxcf) 
A ct, A n n u al Report o f  E .S L  Cor­
poration fo r  1974-75, N o tifica tion s  
under Tam il Nadu Labour W elfare  
Fund A ct, and Indu strial Disputes 

A ct

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRr 
BALGOVIND VERMA): I beg to lay 
on the Table—

(1) A copy of the Sales Promo­
tion Employees (Conditions of Ser­
vice) Rules, 1976 (Hindi version) 
published in Notification No. G.SJ? 
625 in Gazette of India dated the 
1st May, 1976. under sub-section
(3) of section 12 of the Sales Promo­
tion Employees (Conditions of 
Service) Act, 1978. [Placed in 
Library* See No. LT-11028/76.3

(2) (i) A copy of the Annua] 
Report (Hindi end English ver­
sions) of the Employee** state In­
surance Corporation tar the year 
1974-75, nnder wetton 86 of the 
Employee* State Imiavnee Act, 
!M I


